an=

Title: The Minister of State in the Ministry of Parliamentary Affairs made a statement regarding Government Business during the week commencing
the 5th April, 2017 and submissions made by Members.

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): Madam, with your permission, I rise to announce that Government Business for the remaining
part of the Session will consist of:-

1. Consideration of any items of Government Business carried over from today's order paper: - [it contains consideration and passing of (i) The
Footwear Design and Development Institute Bill, 2017 (U) The Repealing and Amending Bill, 2017 and (iii) The Indian Institutes of
Management Bill, 2017.]

2. Further consideration and passing of the Collection of Statistics (Amendment) Bill, 2017.

3. Consideration and passing of the following Bills: -
(a) The Constitution (Scheduled Castes and Scheduled Tribes) Order (Amendment) Bill, 2016.

(b) The Taxation Laws (Amendment) Bill, 2017.
(c) The National Bank for Agriculture and Rural Development (Amendment) Bill, 2017.
(d) The Constitution (One Hundred and Twenty Third Amendment) Bill, 2017.
(e) The National Commission for Backward Classes (Repeal) Bill, 2017.

(f) The Indian Institutes of Information Technology (Amendment) Bill, 2017.

4. Consideration and passing of the Human Immunodeficiency Virus and Acquired Immune Deficiency Syndrome (Prevention and Control) Bill,
2014, as passed by Rajya Sabha.

5. Consideration and agreeing to the amendments made by Rajya Sabha to the Employees' Compensation (Amendment) Bill, 2016, as passed by
Lok Sabha.

6. Consideration and agreeing to the amendments made by Rajya Sabha to the following Bills, as passed by Lok Sabha, after they are passed by
Rajya Sabha: -

(a) The Factories (Amendment) Bill, 2016.
(b) The Whistle Blowers Protection (Amendment) Bill, 2015.
HON. SPEAKER: Now, Submission by Members. Shrimati Rama Devi.

...(Interruptions)
SHRI K.C. VENUGOPAL (ALAPPUZHA): The Government is changing the business without any knowledge. &€} (=raums)
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SHRI RATTAN LAL KATARIA (AMBALA): By 2050, over 40 per cent of world's population would likely be living in areas facing severe water stress. In
rural India, near about 63 million people lack access to safe water and it is the highest globally. Therefore, I demand that the issue of access to
clean water may be included in the next week's business of the House so that we may be able to stop disease caused by unsafe water and poor
sanitation.

According to a global survey, India continues to be ranked the third lowest in proportion of business leadership roles held by women for the third
year continuously whereas 25 per cent women leaders are working as human resource directors, 18 per cent as corporate controller and only seven
per cent women are in senior management leadership roles in India. Therefore, I demand that the issue of giving leadership role to the women at
senior management level may be included in the next week's business of the House.



PROF. SAUGATA ROY (DUM DUM): Madam, I want the following matters to be taken up during Government business for the coming week:

1. Death of three civilian protesters in Central Kashmir's Chadura pocket during a counter insurgency operation. More than sixty security
personnel were injured in stone pelting by the youth and 30 protesters were hurt by firing of bullet and pellet guns.

2. The attack on five Nigerian youth in Greater NOIDA area after a local boy died of drug overdose. This has totally frightened foreign students
in NOIDA and Greater NOIDA area.

SHRI N.K. PREMACHANDRAN (KOLLAM): The following two items may be included in the List of Business commencing from next week:
1. Crisis of cashew industry due to the imposition of Import Duty on raw cashew nuts.

2. Return of land to the owner after the completion of mining of Beach Sand minerals by IRE.

SHRI MD. BADARUDDOZA KHAN (MURSHIDABAD): Madam Speaker, I want to submit that the following items be included in the next week's
agenda:

1. Underground water in Murshidabad and Nadia Districts of West Bengal is mainly contaminated with arsenic. The Government should take
necessary action to provide safe drinking water in these Districts.

2. Women and child trafficking is going on in West Bengal. Women and child trafficking is a burning issue in the country. Especially, child
trafficking from childcare homes is a serious concern now in West Bengal. The Government must take immediate and effective steps to stop
such trafficking.
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SHRI MULLAPPALLY RAMACHANDRAN (VADAKARA): Madam Speaker, I beg to submit that the following items be included in the next week's List of
Business.

1. Alarming situation that has arisen out of series of incidents of atrocities against women across the country, especially in the State of Kerala.

2. Series of incidents of violence in campuses of various universities causing alarm and panic among the public.
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ADV. JOICE GEORGE (IDUKKI): Madam Speaker, I beg to submit that the following matters be included in the next week's business.

1. The Rubber Board has been reducing its activities in the State of Kerala. The Regional Office of the Board has been established at
Kothamangalam in the year 1989 and the Board is taking steps to close it down. This office is catering to the needs of 23,000 farmers.

2. The need to support the marginal farmers by providing financial assistance through subsidies and loan waiver. This is important because of
drought and other situations.






